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IN THE CENTRAL ADNINI5TRATIUE TRIBUM4L 	HYDERABAD BENCH 

AT HYDERABAD 

OA No.606/91. 	 Ot. of Drder24-6-93. 

Dr .E .Uedauyas 

.App]-ic ants 

Us. 

1 • State Government of Andhra Pradesh, 
repreented by its Chief Secretary, 
General Administration (Spl.A) Department, 
Hyderabad. 

2. Union of India, rep. by its 
Secretary, Department of Personnel, 
North Block, New Delhi. 

.Respondents 

Counsel for the Applicant 

Counsel for the Respondents 

Shri G.U.L.Narasimha Rao 

Shri N.R.Devraj, S.CGSC for R-2 
Sri D.Panduranga Reddy,Spl. 
Counsel for P-i 

C OR AM 

THE HCW 'OLE OUSTICE SHRI U .NEELADR I RAD 	\JICE-CHA IRMAN 

THE 	HCN'BLE 	SHRI 	P.T.THIRUUENGAOAM 	1lE?BER 	(A) 

(Order of 	the Divn. 	Bench deliared by 
Hon'ble 	Justice Sri U.N.Rao, 	Vice-Chairman) 

This application was filed praying for the following 

relief 

(a)to 	setaside 	the 	impubned 	6.0.Rt. 

No.1817, 	G.A.(Spl.A) 	Department, 

dt.19-4-91, 	as being discriminatory, 

arbitrary, 	improper and inappt.priate 

4 and 	bad 	inlaw; 

(b)to 	direct 	the Respondent-Govai'nment of 

Andhra Predesh to 	give an appropr..ite 

posting to the Applicant not below the 

rank and status of 	the post of 	"Chief, 

Secretary" 	to Government of A.P. 	on 

par with his batch-mates and juniors 

who are holding the hosts of 	"chief 
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Copy to:- 

Chief Secretary, General Administration Department(spl.R)., 
State oP •Andhra Pradesh, Secretariat,  Hyj•  

Secretary, Oepartment of Personnel, Union of India, North Block, 
New Delhi. 

One copyto Sri: C.U.L'Naragjmha Rao, advocate, Advocates 
Associations, High Court Buildings, Hyderabed. 

4: One copy to Sri.t'J.fl.oevaraj, Sr. CGSC, CAT, Ilyd 

One copy to Sri D.Panduranoa fleddy, Spi. counsel for A.p.State 

One spare copy. 
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Secretaxyjader" at present. 

"(ii)todirect the Respondent 

State Government to give the.. 

Applicant also the grade of 

Chief Sedretary to Government 

gince Sri K.5.R.Murthy, who is 

two places his junior In 1959 

Seniority Merit—List is given 

the grade 'of '-liiet Secretary 

w.e.f. the date it is given to 

Sri K.S R . Mur th'y ". 

(c)and to pas& subh other order 	- 

or orders as this Honourable 

Tribunal may deem fit and proper 

in the circumstances of the case.. 

3 

No .633/91 
Original Mpplication/filed by this applicant was disposed 

of with certain directions and it is stated that thbdá' 
ri  

directi:ns have been complied with. It is further stated 

dr) the 7sspondents that in view of implementation of the 

directions passed in OM 633/91, this D.A. became infructuous 

and is not valid. lccordingly we dismiss the O.A. as 

infructuous with no order as to costs. 

(P.T.THIRUUENGMDRI'l) 	(u.N:ELAORI RAO) 
Member (A) 	 \iice—Chairman 

1993. 
Dictated in Open'Court 	 / 

avl/ 
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/ 	 TPED BY 	 CCJHPAREL csY 

CHCKED BY 	 APPROVED BY 

-S 

. IN THE CEiNTRAL MbIINISTRATIVL T}aUCAL 

HYDEIkJJ3AD BE1JCH Ar HYDERABAD 

pv ru 

THE HON'ELE ME.V.NEELADRI RhO V.C.: 

AND 

THE T-JON'BLE MR.RrB*SUák*M*N1-*NiM(fi) 

ANf 

THE NON' BLE MR.4L7tNDRA SEENAR REDDY 

/ 	
;MEMBER(J) 

/AND 

TH8 Noiq'BLE i$.. 	 - 

DATED; 9/0/-1993 

O4kbER/3 UJXiMENT; 

R,/GP/44rNA. 

• 	 W_E..Ne. 	 ) 

Aaiitted and Interim directions 

. jssbea. 

Al l\wed 

Disp sed of with diretions 

Disr4ssed  as withdraw 

) 	. 

	

Dismfssed 	 a 
r-tjsmjssed for defa1t 

Rejected/Orddred 

order as to dosts. 
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